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(b) whether it is also a fact that 
on report being made the police did 
not come to scene but arrived very 
very late; and 

(c) if so, the action taken against 
them? 

The Deputy Minister in the Minis-
try of Home Mairs (Shri L. N. 
Mishra): (a) There was exchange of 
hot words between some milk ven-
dors and local price rise resisters on 
1st November, 1964 at Kirti Nagar 
which led to an open fight between 
them. 

(b) No sir, the police arrived with-
in half an hour of the receipt of in-
formation. 

(c) The cases against the two part-
ies are under investigation. 

Consumer Goods to Governmpnt 
Employees 

175. Shri Surendra Pal SlDgh: Will 
the Minister of Home Affairs be 
pleased to state: 

(a) whether Government have 
taken any decision to make consumer 
goods available to all Government 
employees in the Capital at a no-profit 
no-loss basis; and 

(b) if so, hOW Government propose 
to deliver the goods to the employees? 

The Deputy Minister in the Minis-
try Of Home Mairs (Shri L. N. 
Mishra): (a) and (b). No, Sir. Gov-
ernment have, however, set up as a 
welfare measure the Central Govern-
ment Employees Consumer Co-opera-
tive Society Ltd., New Delhi, to sup-
ply the Central Government employe-
es working in Del,hiINew Delhi 
essential commodities, consumer 
goods, textiles etc. at fair and reason-
able price.. 

Sadachar Samiti 

r Sbri Vishwa Nath Pudey: 
1'7&. I Shri Bam Harkh Yada,,: 

l Shn Bam Sewak: 
Shri P. G. S!en: 

Will the Minister of Rome Mairs 
·be pleased to state: 

(a) whether the Central Govern-
ment Departments have been asked to 
provide necessary eo-operation and 
facilit1es to tlte Sadoacltar Samiti Wor-
kers in their Anti..cor-ruption Drive; 
and 

(b) whether the Ministry of Home-
Affairs in a memorandum to vari.,us 
Ministries urged that suitable instruc-
tions mould be is!!'\led to this effect? 

The Minister of Home Affairs (Shri 
Nanda): (a) and (b). The Ministry 
of Home Mairs have reQuested all 
Ministries to issUe suitable instruc-
tiOns to en9Ure that such co-operation 
and facilities are afforded to the 
workers of the Samiti as they may 
require for carrying out their activi-
ties. It has been explained that the 
objectives of the Samiti are to create-
a social and moral climate in the 
country to foster high ethical values 
and sustain the will and capacity of 
the people to fight corruption and to 
help launch and intensify n wide-
spread campaign for this purpose. 

12.05 h1'll. 

RE: MOTION FOR ADJOURNMENT 
AND CALDlNG A TTENTlON 
NOTICE. 

LAw AND ORDER SITUATION IN ORISSA 

Mr. Speaker: I will now take up 
the adjournment motion iiven notice 
of by Shri Surendranath Dwivedy, 
Shri KiShen Pattnayak, Shri S. M. 
Banerjee, Sbri Tridib Kumar Chau-
dhuri, Shri N. G. Ranga, Shri Naren-
drasing Mahida, Sardar Kapur Singh 
and Shri Himmatsinghji and the Cal!-
ing Attention Notice of Shri H. C. 
Kachwai, Sardar Kapur Singh, Shri 
Surendranath Dwivedy, Shri Hem 
Barua, Shri Umanath, Shti Yashpal 
Singh, Shri p. Venkatasubbaiilh and 
SIlri D. C. Sharma. I ha.e heard a 




